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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 630 OF 2023 

IN THE MATTER OF: 

ANAND ARYA ... APPLICANT 

VERSUS 

UNION OF INDIA & ORS. ... RESPONDENTS 

BEHALF OF RESPO. DENT NO. 10 -

1. The present Additional Submissions are being filed by Respondent No. 10,

Y amuna Expressway Industrial Development Authority ("YEIDA"),

pursuant to the Orders dated 04 September 2025 and 17 October 2025 passed

by this Hon'ble Tribunal, directing the State authorities to clarify their

position regarding the declaration of the Dhanauri Wetland as a Ramsar Site.

2. At the outset, we respectfully submit that YEIDA as a public authority, is

unwaveringly dedicated to the conservation and management of all natural

resources, including the Dhanauri Wetlands. YEIDA's vision is to sustainably

develop areas of economic growth, and for that, it understands the importance

of wetlands in water storage, water purification, flood mitigation, erosion

control, aquifer recharge, microclimate regulation, aesthetic enhancement of

landscapes, etc.

3. In alignment with this commitment, YEIDA has undertaken a senes of

proactive measures for the protection and ecological restoration of the

Dhanauri Wetland. Such as, YEIDA allocated a dedicated fund of INR

90,00,000 (Ninety Lakhs) to the Forest Department expressly for cleaning,

maintenance, and conservation activities.

4. Further, in pursuit of a scientific and expert-led approach, YEIDA engaged

Dr. Faiyaz A. Khudsar, a distinguished wetland ecologist, who conducted
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From: Mohit Sharma
To: akashvashishtha.06@gmail.com
Cc: Prem Prakash Tiwari
Subject: Anand Arya - NGT - O.A. No. 630 of 2023
Date: 29 November 2025 15:50:27
Attachments: Additional Submissions by YEIDA.pdf
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Dear Mr. Vashishtha,

We represent Respondent No. 10, the Yamuna Expressway Industrial Development
Authority, in the aforementioned matter.

Please find enclosed a copy of the Additional submission filed on behalf of Respondent No.
10 for your consideration. Kindly treat the same as advance service.

Regards,

Mohit Sharma
Senior Associate
JSA Advocates & Solicitors

3rd Floor, Tower C, World Trade Centre
Nauroji Nagar, New Delhi - 110029, India
T: +911143110678  M: +917976355023  B: +911143110600
www.jsalaw.com  mohit.sharma@jsalaw.com

Please consider the environment before printing.

﻿CONFIDENTIALITY INFORMATION AND DISCLAIMER

This communication being sent by the offices of JSA is privileged and confidential and is directed to and for the use of the
addressee only. If this message reaches anyone other than the intended recipient, we request the reader not to reproduce, copy,
disseminate or in any manner distribute it. We further request such recipient to notify us immediately by return email and delete
the original message. JSA does not guarantee the security of any information transmitted electronically and is not liable for the
proper, timely and complete transmission thereof. Opinions, conclusions and other information in this communication that do not
relate to the official business of JSA are neither given nor endorsed by it.
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